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No.F.7/79/ADLB/2016/CD-000383132 ~ In exergise of the powers Conferred by clause
(a) of Seéction 507 of the Dejpj Municipay Corporati

Particulars of the Areg

Urbanised
The oid abadis ag well as

the entire Revenue Estate
of the saiq village
deciareq as Urban




20 Madanpur Dabas (Partin Zone M) | ---- do -
21 Mohammadpur Majri (Part in Zone | ---- do
M)
22 Rani Khera (Part in Zone M) -—- do ----
23 Rasuipur - O ----
24 Ghewra (Part in Zone L) -—— dQ ----
25 Sawda —do —
26 Daryapur Kalan (Part in Zone P-I) - do -—-
27 Khera Khurd (Part in Zone M & Part | ---- do —-
' in Zone P-I) .
Zone ‘P-II' | 28 Akbarpur Majra - dQ -—-
23 No. 29 Bhalsawa Dairy/Jahangirpuri (Part | --— do ----
in Zone C)
30 Burari (Part in Zone Q) -—--do —
31 Ibrahimpur (Part in Zone Q) -—— dQ ----
32 Jharoda Majra (Part in Zone Q) ek ® [*
33 Jindpur (Part in Zone P-I) ---- do ----
34 Kadipur == 4O ==
35 Kamalpur Majra — do ———-
36 -| Khampur (Part in Zone P-|) —- do -—-
37 Mohammadpur Ramzanpur (Part in | - do ----
Zone Q)
38 Mukandpur (Partin Zone C) -~ 0O -—-
39 Mukhmalpur ---- do —-
40 Nanglipuna (Part in Zone P-1) -—-do -
41 Saleempur Majara, Burari (Part in - dO -~
Zone Q)
42 Tiggipur (Part in Zone Q) — do -——-
43 Fatehpur Jat (Part in Zone O) -~ dQ -~
44 Samapur (Part in Zone C) - do —--
45 Libaspur (Part in Zone C) ----do --—
46 Seeraspur (Part in Zone P-l & Part | ---- do -
in Zone C))
47 Bijapur (Part in P-1) -—do -
48 Alipur (Part in Zone P-I) —- o -—-
49 Tikri Khurd (Majorly in Zone P, -—--do —
about only 3-5 Ha in P-l)
50 Gadi Khasro - 40 -
South DMC - 39 Villages
Zone 'J' 51 Neb Sarai —ean @O e
1 No.
Zone 'K-I' |52 Bakkarwala —-do —--
11 No. 53 Baprola --=- do -
54 Goela Khurd --—— do --—

th




55 Hastsal (Part) e dO -
56 Qutabpur e dO -
57 Nangli Sakrawati (Part in Zone-L) R
58 Nawada Majra (Part) --—do -—-
59 Safipur Ranhola e 0O -
60 Rajapur Khurd -—do -
61 Tajpur Khurd (Part in Zone-L) --—- d0Q -—-
62 Tilangpur Kotla === dQ -
Zone ‘'L’ 63 Asalatpur Khawad -—- 0 -
27 No. 64 Chhawla (Part in Zone-K-I) — dQ —---
65 | Daryapur Khurd -—--do —
66 Daulatpur e do —-
67 Ditchaon Kalan ~—- dQ -—--
68 Dindarpur (Part in Zone-K-1) —- d0 -
69 Hasanpur - do —-
70 Jafarpur Kalan — do ----
71 Jafarpur (Hirankunda) —do ——-
72 Jhuljhuli - dQ -—-
73 Kharkhari Jatmal -~ do -
74 Kharkhari Nahar ceee O e
75 Kharkhari Pond — O —
76 Khaira e O
77 Khera Dabur wem O ——-
78 Malikpurzer Najafgarh - 40 -
79 Pindwala Kalan —do ——-
80 Paprawat e O
81 Pindwala Khurd e dO e
82 Qazipur ——do —--
83 Rawla Khanpur —do -—-
84 Roshanpura (Part in Zone-K-I) ——= dQ -
85 Sarangpur e dO -
86 Shamspur Khalsa -—-- dQ ----
87 Surehara - do —
88 Sherpur Dairy —ae dO -
89 Ujwa —do ———-

By Order and in the name of Lt. Governor

of the National Capital

Territory of Delhi,

%LOW

(KULDEEP PAKAD)
Special Secretary (Urban Development)
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(" No.F.7/79/ADLB/2016/CD-000383132/ 3827 ~ 34U | Dated: I¢ fo ¢ /947
Copy forwarded to:-
1. Secretary to Lt. Governor, Raj Niwas, Delhl
Secretary to Chief Minister, GNCTD, Delhi Secretariat, New Delhi
Secretary to Minister (UD), GNCTD, Delhi Secretariat, New Delhi
Under Secretary, Ministry of Urban Development, Government of India, Nirman

hown

Bhawan, New Delhi

OSD to Chief Secretary, Delhi, Delhi Secretariat, New Delhi

Vice Chairman, Delhi Development Authonty Vikas Sadan, I.N.A., New Delhi
Pnnmpal Secretary, Finance Department, GNCTD, Delhi Secretariat, New Delhi
Secretary, Revenue Department, GNCTD, 5, Sham Nath Marg, Delhi

The Principal Secretary, Land & Building Department, B-Block, Vikas Bhawan,

|.P.Estate, New Delhi
10. The Commissioner,North Dethi Municipal Corporation,Dr. S.P.M. Civic Centre,
Minto Road, New Delhi — 100 002 ‘
11. The Commissioner,South Delhi Municipal Corporation,Dr. S.P.M. Civic Centre,
Minto Road, New Delhi — 100 002
12.PS to Pnnmpal Secretary (UD), Delhi Secretariat, New Delhi
13.The Deputy Secretary (Admn.), Urban Development Deptt.

14.The Deputy Secretary, General Administration Department, GNCTD for

publication in Delhi Gazette. -
OVLV g-201

. /S.Programmer, Urban Development Deptt.for uploading on website
(KULDEEP P}\KAD)

Special Secretary (Urban Development)
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